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DA.@D.1869 of 1988

Dated New Delhi, this ths 11tﬁ day af August,1994

Hon'ble fr Justice D. L. flehta,Vice Chairman(3)
Hon'ble Mr B. K. singh,Member (&)

Shri Jeet 3ingh
R/o H*191, Nangkpura
NEU'pELHI'21 . ’ . eee Applicant

By Advocata: Shri T. C, Aggaruwal
VERSU3
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Union of India through

Diréctor General
Doordarshan
Mandi House

NEW DELHI ' eee Respondents

By Advocate: Shri J. C. Madan

0 RDE R(Oral)

Mr .Justice De Lo Mehta,VC(J)

Heard the learned counsel Por the partiese

2 The applicant im paragraph=6 Sub=-paragraph(¥)
-has mentioned that he was selected and his name finds

~in the panel at sleno«48. His further contention ig

that his juniors have been appointed and he has
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right offgégaintad once he has been selected aﬁd

\
this right cannot be denied tog hime The applicant
has prayed that the respondents be directed to
promote the applicent as Cameraman Grade-=I1 from
retrogmetive effect from the dete his junier in
the Sélect List has bgan épppaintad with all
cqn$equential bensfitse. There ig nothing on record
either to substantiate the submiasimns'mada by the

applicant or to rebut the position which he has made

out. Respondants falled to file reply.

B In the circumstancas; we direct the
respbngents that in cass ths agpplicant finds

place in the panel and if his juniors Have been
appointad. orx incaée there are somg othar reasons
for which the applicant could not bs appointed, the
same should be intimated to him by the respondentse.
These directions should be carried out by the
respondents within a ;erind of tuu.months from ﬁha

date of receipt of a certifisd copy of this orcer.

The A is dispnsed of accordingly. No costse
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The learned caunsel for the respondents

submits that instead of sending copy - of thig
order to the rasspondents

by post by the Registry,

the same may be delivered to him by hande

te may
collect the same from the
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/ﬁ)\ A/J.v./l
Member(ﬁ)‘

(47L. Mehta)
Vice Chairman(d)
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